TAUSEEF AKHTAR

Contact: 07033507688 ~ E-Mail: advocatetauseef@gmail.com
Aspiring to scale heights in Legal Affairs 
Preferred Location: Darbhanga, Bihar
Professional Preface

· A competent law professional with 9 years of experience in handling Legal Affairs, Litigation Matters and Legal Documentation matters.

· Currently practicing in Darbhanga District Court as an Advocate.

· Proficient in drafting Agreements, Contract, Legal Notices, Written Statements, Appeals, Case Papers, Affidavits, etc. for legal proceedings.

· Resourceful with ability to assess legal issues and produce professional results while adhering to rigid guidelines. 

· Effectively rendered advice & suggestion to companies on issues of Company Law and Procedure. 

· Adept in handling legal matters at Courts, Commissions and Tribunals in the field of Civil, Banking law and Criminal Law. 

· An effective communicator with exceptional relationship management skills & adept at maintaining cordial business relations with legal counsels and other external agencies. 

Knowledge Purview:

· Issues in Intellectual Property Law like registration of trademark, Trademark and domain name disputes and infringement of Copyright, Anti dumping policies International trade, Cargo claims, Marine insurance, Taxation, Tax claims, Merger and Acquisitions, Charter party disputes, Environmental laws, Arbitration, land acquisition, Telecommunication.
· Law relating to Banking law, Negotiable instrument act, Bailment and Pledge, Contract of Sale of Goods,  
Career Contour
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 DESIGNATION
MAY 2011 
Mohit Chand Mathur (senior advocate)                      


 
Associate
To December

2014 

Criminal law, Negotiable Instrument Act, Food Adulteration Act, 

Prevention of Corruption Act, Banking law
MAY 2010     A.K. Singh Advocate 
(Senior Advocate)






Associate
To April 2011
Practice was Civil, Corporate and Banking, Hospital Negligence
Previous Assignments:

Panel of Housing and Urban Development (HUDCO), 





Uttar Pradesh Financial Corporation (UPFC),






National Agriculture Co-Operative Marketing Federation of India (NAFED)


           Mother Dairy (Food Adulteration) 





Present assignment
Panel advocate Jana Small Finance Bank (Darbhanga) , Panel advocate Paras Global Hospital Darbhanga Bihar
KEY DELIVERABLES

Litigation Matters

· Handling high value cases / defaulters & initiating legal actions against them.

· Planning the strategies and procedures to be followed in various cases.

· Negotiating with opposite parties & coming to an out of court settlement (Negotiations), drawing up the terms of settlement to obtain a consent decree / order from the court.

Legal Advisory Services

· Assisting in providing advisory oriented services to various group organisations & furnishing legal opinions.

· Verifying all clauses of contracts with the company policies & highlighting the changes required in main agreement.

· Convincing the company to accept suggestions and obtaining suitable reasons for the changes. 

Legal Documentation

· Preparing & drafting claims for arbitration & handling the same in arbitration proceeding on behalf of companies.

· Vetting various documents / papers / correspondence to be exchanged by the company and support other departments in generating the same.

Liaison Work

· Maintaining sustained contact with legal professionals and government officials for initiating and follow-ups on legal procedures and finalising various legal agreements / matters of civil and criminal in nature.

· Liaising with government departments and regulatory authorities viz. for obtaining necessary sanctions and ensuring compliance with statutory obligations.

IT Skills: 

· MS-Office & Internet Applications and Multimedia. 

· Legal databases like Manupatra, Westlaw, SCC Online, Lawpack, etc.

Other Accolades

· Involved as a participant and organizer in various college festivals and extracurricular activities.

· Active participant in sport activities such as Cricket, Badminton carom and Billiards.

Academic Credentials

2010
LLM (International Trade /Economic Law), Amity Institute of Global Legal Education and Research Noida (U.P).
2008
BALLB degree from BMS, College of law, Bangalore University, Bangalore.
2006
Diploma in Intellectual Property law, ASCL Law School Pune
2000
12th from Bihar Intermediate Education Counsel,  C.M Science College, Darbhanga, Bihar.
1997
10th Board Bihar School Examination Board, Patna, Secondary School Examination, High School Dharampur Samastipur, Bihar
Personal Minutiae

Date of Birth: 

10th February 1983
Current Address: 
A-1 Khajasarai Laheriasarai, Darbhanga, Bihar-846001
Linguistic Abilities: 
English, Urdu and Hindi

